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Title : Regarding leakage of Pathak Report.
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MR. SPEAKER: | am myself doing it. That word should be deleted from the record.

...(Interruptions)

IS WIS | T I s SowA%A%e[c4] | [R5]am myself saying, it is a matter of importance. | had myself said
from the Chair.

...(Interruptions)
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MR. SPEAKER: Your notice has come to me. It is under my consideration. | will try to give my decision as soon as possible.

...(Interruptions)

* Not Recorded
. s S, B . ewaww : "As soon as possible ' 3 T Sy Sy X | T8 S UUCT W ThR o, O I 5V &

MR. SPEAKER: The Government has submitted the Report. You can discuss it in the House. You may give a notice and | shall
allow a discussion on it.

...(Interruptions)
MR. SPEAKER: | will allow a discussion. | am giving my word. | will allow a discussion.
...(Interruptions)

T TS W R . PTem S 99 SO% I SeaYes v | 9 9 o &€ (zggEss) He must
apologise....(Interruptions)

SHRI HARIN PATHAK (AHMEDABAD): During this period Shri Natwar Singh was never the Minister....(Interruptions)
MR. SPEAKER: Your Leader has said it.
...(Interruptions)

MR. SPEAKER: | would request you all. | shall certainly allow a discussion. It has been submitted only today. | will see what
notices have been received. | will allow a discussion. | am sure the Government will not object to it and even if it objects, | will



allow a discussion.

...(Interruptions)
SHRI MADHUSUDAN MISTRY (SABARKANTHA): They are highly diplomatic....(Interruptions)
MR. SPEAKER: | will allow a discussion. Let me go through the notices.

...(Interruptions)

MR. SPEAKER: You are saying that the issue you wish to raise is an important issue. You will be able to say it all during the
discussion and that will be in a more structured manner.

...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA
RANJAN DASMUNSI): Sir, on behalf of the Government | would like to say that whatever time you may allot for its discussion,
the Government has no objection to discuss and respond to it....(Interruptions)

ST, TR | T 0 nuEe. P e o e e cA’[cB]1 You [R7]do not have to listen to them. So long as | am here, |
shall allow it.

...(Interruptions)

MAJ. GEN. (RETD.) B. C. KHANDURI (GARHWAL): There are two issues involved. One is, the discussion on the
Report....(Interruptions) Secondly, how the leakage has taken place?...(Interruptions)

MR. SPEAKER: | am quite conscious of it. Give me a little time to find out.
MAJ. GEN. (RETD.) B. C. KHANDURI : Sir, three days have already passed.

MR. SPEAKER: We are some time taking off. Let them also take some time off during weekend.

...(Interruptions)
MR. SPEAKER: | appreciate your sentiments.

...(Interruptions)
MR. SPEAKER: | am asking him to speak.

...(Interruptions)

MR. SPEAKER: That is the newspaper report. Let us not take cognizance of it.
...(Interruptions)

MR. SPEAKER: It was the decision of the House. Why are you referring to me?
...(Interruptions)



IS ST ST COECT O Y § PR NIRRT Ty W SOy W SRC. P e e o o a€| (=3
)

MR. SPEAKER: You cannot cite a single instance.

MR. SPEAKER: It is also under my consideration. The notice was given at 10 o'clock. | am not a computer. Give me a little
time to consider.
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MR. SPEAKER: He is not a Member of this House. It will not be consistent with the prestige of the House.
...(Interruptions)

MR. SPEAKER: That is all on the basis of newspaper reports.
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14.08 hrs.

(At this stage, Shri Dharmendra Pradhan and some other

hon. Members came and stood on the floor near the Table)

MR. SPEAKER: It will not be recorded. Do not record it.
(Interruptions)™ &€,
MR. SPEAKER: That will be deleted altogether.

...(Interruptions)
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